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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 05.11.2020 (THURSDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  
 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. V.P. Singh, Member 

(Technical) 
 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 599 of 

2020 

 

Ketan Anant Raj & Anr. 

Vs. 

Dhanshyam Kantilal Patel 

Liquidator of Krishnai Hospital Pvt. Ltd. 

& Ors. 
 

 

Aditya Diwan  Geeta Lundwani-R1 

Janak Shah-R2 

2.  Comp. App. (AT) 

(Ins) No. 606 of 

2020 

 

 

Sepco Electric Power Construction 

Corporation 

Vs. 

Mahender Khandelwal & Ors. 

 
 

 

Abhinav  

Raghuvanshi 

Misha-R1 & R2 

Srideepa 

Bhattacharyya-R3 

3.  Comp. App. (AT) 

(Ins) No. 635 of 

2020 

 

 

Bank of Baroda  

Vs. 

Sri Munisuvrata Agri International Ltd. 

& Anr. 
 

 

 
 

Pankaj Vivek Soumya Dutta-R2 

4.  Comp. App. (AT) 

(Ins) No. 655 of 

2020 

 
 
 

Gp Capt Atul Jain 

Vs. 

Tripathi Hospital Pvt. Ltd. 

Atul Jain Shivani Kher-R1, 

R2, R3 & R8 

5.  Comp. App. (AT) 
(Ins) No. 718 of 
2020 
 

Joseph Jayananda 

Vs. 

Navalmar (UK) Ltd & Anr. 
 

 
 

Sumesh Dhawan  Sankar N. Swamy-

R1 

Salim A. Inamdar-

R2 

6.  Comp. App. (AT) 

(Ins) No. 819 of 

2020 

 

 

Amit Airy  

Vs. 

C & S Electric Ltd. & Anr. 

 

 

 

Nakul Jain  Rahul Malhotra  

7.  Comp. App. (AT) 

No. 272 of 2019 

& I.A. No. 1715 

of 2020 

 

Vidhya Achu Roy 

Vs. 

Suraj Mani Engineers Pvt. Ltd. 
 
 

 
 
 

Nikhil Swami. Goutham 

Shivshankar-R2-R5 
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8.  Comp. App. (AT) 

No. 287 of 2019 

& I.A. No. 3313  

of 2019 
 

 
 

Mahendra G. Wadhwani  

Vs. 

Reed Relays & Electronics India Ltd. & 

Ors. 

Vipul Ganda  Delep Goswami-R1 

Abhishek Baid 

Pradip Das-R2 

Pawan Jabakh 

 

For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 621 of 

2020 
 

Part Heard 
 

Rajendra Narottamdas Sheth & Anr. 

Vs. 

Chandra Prakash Jain & Anr. 
 

Nalin Tripathi Nikita C. Jain-R1 

Chandra Prakash 

Jain-IRP 

A. K. Shukla-R2 

 

 

 

Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                 -sd/-                    

2. Website: www.nclat.nic.in                                                                      Registrar      
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